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PPL]ATIQ NUMBER: 	764 of 1994.  

APPL]ANTS: 	 V 	 RL:]DEUTS;  

Sri.N.M.Byali and Others v/s. 	Secretary,M/o.Labour,NDelhi & Others. 
Te. 	 V 	 V 	 V 	 V  
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	 1. 	Sri.M.S.Anandararnu,Advocate, 
No.279Ghandrashekar Complex, 
First Floor,First Main Road, 
Gandhinagar,Bangalore-9. 

Subject:- Forwardi..nç sf copies of the Orders passed by the 
V 	Central administrative Tribunal,Bangalore. 

Please find enclosed herewith a copy of theDER/. 
STAY DER/TERflvI DER/, passed by this Tribunal in the above 	
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V mentioned application(s) on 	19-044994. - VV 	
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In the Central Administrative Tribunal 
C 	•. 1: 	Bangalore Bench• 

Bangaloré 

ORDER SHEET 

Application No ....... 	.7.'.4............... of 199 

Aoplicant 

NP1 eyali &.ors 

Advocate, for Applicant 

Sh uS Anandaramu 

Date' f 	Oflicé Notes 	 I 	Orders of Tribuna' 

(VR)M(A) 

APRIL 19,1994. 

Shri M.S.Anandaramu, learned 

counsel for the applicant tells us that 

he finds no neea to press this applica-

tion since the matter is now iending 

before 	the 	Industrial 	Tribunal. 

Counsel's 5tateuent is recorded and 

the application is dismissed as not 

pressed._____ 	 0 	 ..... 
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Respondent 

UOI by Secy, P1/0 Labour N.Dli & ors 

Advocate for Respondent 


